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Private Sector: 

4. Surat Lignite TPS (MIs GIPCL) 
Unit 1 & 2 

5. Sabarmati J. Station 
(MIs. A.E. Co.) 

6. Vatva Multifuel CCPP 
(MIs. A.E. Co.) 

7. 'c' Station Sabarmati 
(Ms. A.E. Co.) Unit 1 & 2 

(c) and (d) NT PC enters into power purchase 
agreements with the State Electricity Boards for purchase 
of power. The tariff is, however, decided by the 
Government of India and varies from project to project. 

Health Facilltla. In Kernataka 

1840. SHRI B.M. MENSINKAI: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether there Is any proposal to open New 
C.G.H.S. dispensaries and Hospitals in North Kamataka; 

(b) if so, the details thereof; 

(c) the financial assistance provided by his Ministry 
lor Hospital pr~ects in North Kamataka during the last 
three financial years; 

(d) whether there is any proposal to establish 
Accidentrrrauma hospitals on National Highway No. 4 
particularly in North Karnataka; 

(e) il so, the details thereof; 

(I) whether rural areas in North Karnataka are 
provided medical lacilities with the help of Union 
Govemment: and 

(g) il so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
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EZHILMALAI): (a) There is no such proposal under 
consideration 01 the Government of present. 

(b) In view 01 (a) above, question does not arise. 

(c) No financial assistance has been provided by the 
Govemment during the last 3 financlal·years. 

(d) No, Sir. 

(e) In view of (d) above, the question does not arise. 

(f) No such proposal has been received by the 
Govemment. 

(g) In view of (f) above, the question does not arise. 
, .. 't - '_., ,:.-

Demand and Supply of Power In Slkkim 

1841, SHRI BHIM DAHAL: Will the Minister of 
POWER be pieas8d to 'State: 

(a) whether power is being supplied to Sikkim as 
per the demand; 

(b) if not, the reasons therefor; and 

(c) the steps taken/proposed to be taken by the 
Government to meet the power demand of the State? 

THE MINISTER OF POWER, MINISTER OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF NON· 
CONVENTIONAL ENERGY SOURCES (SHRI P.R. 


